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To,

THE GAUHATI H IGH COURT AT GUW HATI
HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. Hc.vu-108 I 2o1!(Pt ) I 4L61 I A

Smti Jayashree Bora,

Joint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri Ajongba Imchen,
Registrar,

Gauhati High Coud,
Kohima Bench. fl^

DatedGuwahati, ? Vay,ZOZ+.

Sub:- Casual Leave.

Ref:- Your letter N o. HC( K)0 1/2023 I REG I 245 dated 24.04.2024.

Sir,

With reference to the above, I am directed to inform you that you have been
granted casual leave on O1.O5,2O24, along with station leave permission, as prayed
for. The Joint Registrar (Judicial) shall be in charge of the Office of the Registrar during your
absence.

Yours faithfully,

eL{-
JT. REGISTRAR ruIGII.ANCE)

Memo No.HC.Vu-108/2OU(Pt.)/4162-4163/A. dated " A?- A5- bZ4
Copy to:

,The Joint Registrar (Judicial), Gauhati High Court, Kohima Bench.

\//2 . fne Project Manager, Gauhati High Court.
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